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Heard Mr,T.K.iiswas, counsel for the applicants and 

Mr.C.Sarnaddar, counsel for the respondents. After hearing the id. 

counsel for both the parties we allow the MA. The order of dismissal 

dated 7.3.98 is recalled and vacated. The application be listed for 

admtssion hearing On 14.7.98. MA therefore stands disposed of, 

MEMIER(A) 	 VICLCHAIRMAN 

i.n. 


